HIGH COURT OF MANIPUR
AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES IN
THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF
JULY, 2023

HIGH COURT OF MANIPUR

2 Institution during the : Closing balance at the end
Opening Balance iy Disposal during the month ohtiin ot
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
2978 322 3300 84 4 88 43 13 56 3015 313 3332

Disposal of cases which are | Pendency of cases which | Disposal of cases which are | Pendency of cases which
51010 years old during the| are 5to 10 years old at the | more than 10 years old | are more than 10 years old

month end of the month during the month at the end of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
2 0 2 313 35 348 0 0 0 40 30 70

SUBORDINATE COURTS OF MANIPUR

< Institution during the & Closing balance at the end
Opening Balance ey Disposal during the month Sl kit
Civil Cril Total Civil Cril Total Civil Cril | Total Civil Cril Total
5049 2670 7718 113 43 156 20 18 38 5142 2695 7837

Disposal of cases which are | Pendency of cases which | Disposal of cases which are | Pendency of cases which
more than 5 years old  |are more than 5 years old at| more than 10 years old | are more than 10 years old

during the month the end of the month during the month at the end of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
0 0 0 964 602 1566 0 5 5 231 139 370

1
O, Mlomer 224 23
SUPERINTENDENT: STATEMENT




